
Application No^ ^190 of iqqq
Jabaljxir, this the 15th day of Septenbar, 20 0 5.

Hon'ixle Mr.' f. ShaS^par^udi^Sj'^^S'^''®
Motilai sahu, son of Khusiram
i^ahu, aged about 21 years, r/o
P.d. l^inpur, Tahsil wainpur.
brstt Mandla (mp) . c/o Dayaram
oahu, driver in S.c, Gupta
Memorial Hospital l^tanga,
Jabalpur (M.P.)

APPLIGAigr

(3y Advccate - Shri Itomal Patel for Shfi B.K. Eawat)

VEi<bU5

The Union of India,
Ihrough the Secretary,
J:<ailway Board, New Delhi,

Ihe Divisional Railway Manaoe!^,
Central Raiiv/ay, jabalpur (li?)

The Officer on Special Duty,
isignal and Telecom Department,
If-lest Central i^ilv/ay,
Jabalpur (MP) ,

Shri p.R, Mahapau-a,
Dr. Signal and Telecom Engineer,
»j'est Central i^ilway, Hagpur (MH), RSSPQIDSRTS

(By Advocate - Shri S.P. Sinha)

order (ORAL)

Bv Anand I^mar Bhatt, Administratlye Member -

This OA is about the permitting the applicant

to continue as peon and further direct the respondents to

pay salary to the petitioner for the month of May, June

and July* 99,

2 pacts of the case brief are that the applicant

was posted as Bungalow peon to Shri p.R, Mahapatra-,
Sr. Signal and Telecom Engineer, Mest Central Railway,^

Jabalpur. As the officer v/as transferred to t&gpur

vide order dated 4,6.99 (AnneKure-A-2), the applicant



was reUeved to Join at ̂ 9E«r. The applicant
says that he was not allaved to join IBgEur.

2, From the respondents' side a preliminary objection
has been raised that the matter relates to »gE«r which is
Central Bailway and would be under the jurisdJbtion o£

• Mumbai Bench of tlcis Tribunal. Viest Central Railway is hot
concerned witli the present OA,

; 3, considered the case. The case reieates to the
Central Railway Nagpur.West Central Railway Jabalpur is

not concerned with the application and so also this Bench
of the Tribunal. The application is returned back to the
appUoant with the liberty to file his application in the
Mumbai Bench of this 'Tribunal or any other appropriate
fonim as ' The Reg^try is directed to retarn the
application to the applicant. Oh stands disposed of
accoroingly.

kihanthappa)
iGicial Member

(  ,iinand Mimar Bhatt)
iidninistrative Member

SM-i

- (i) ;

b

■  • K •


